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THE AUHATI H IGH COUR AT GUW HATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH )

From

To,

Sub:-

Sir,

Ref

NO. Hc.vrr-06/ 1os85/20 241A

Shri Chatra Bhukhan Gogoi,
Registrar (Vigilance),
Gauhati High Court,
Guwahati

Shri Pranjal Bora,
^.-- -rr:- - rta.: -^-rlcSlull19 \rl I lt-El,
Industrial Tribunal, Cachar, Silchar

Dated Guwahati, the 24 October, 2024

Permission to avail Home Travel Concession (HTC)

Letter No.ITS.03 120241349, dated 07.10.2024

With reference to the above, I am directed to inform you that, you

have been allowed to avail HTC for the block period of 2022-2024 for travelling

fromSilchartoyourhometown,Nagaon,andretu!'n,w'ef'09'102024tiii
L8.10.2024, by the shortest possible route, as per existing Rules'

Yours faithfully,

ed(

REGI R (VIGIIANCE)

Memo No. HC.VII-06/10587't158gl2o24lA. Dated 24th October, 2024

Copv to:-
1. The Principal Accountant General (A&E), Assam, for information'

2. The Deputy Registrar (Finance), Gauhati High Court, Guwahati for

information and necessary action.
3./f,tleProiectManager,GauhatiHighCourt,Guwahatiforinformationwith
/ ,"qu"rt'to take 

-necessary 
steps for uploading this letter in offlcial

website of this Hon'ble Court.
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